Cpen Court

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD _BENCH
ALLAHAB AD

Original Application No, _1376 of 1998

Allahabad this the 09th day of December , 2004

Hon'ble Mr.A.K. Bhatnagar, Member (J)
Hon'ble Mr.S.C, Chaube, Member (A)

Pankaj Kumar, Son of Late Shri Ram Sajiwan, resident of
Village & Post Chatrapur, Kanpur Nagar,

Applicant

By Advocates shri A.B.lSrivastava
shri N.K, Chaubey brief holder to

shri S,K, Dwivedi
‘ Vergus

14 Union of India through the Secretary to Govt. of
India, Department of Post, Ministry of Communication,
Dak Bnawan, Sansad Marg, New Delhi.

2. The Post Master General, Kanpur Region, Kanpur.

3. The Senior Superintendent of Post Office, Kanpur
Nagar.

4, The Employment Officer, Employment Exchange, Kanpur
Nagaro

8, shri Mahesh singh, E.D.B.P.M,, Chatrapur Branch
Post Office, Distt, Kanpur Nagar.

Regpondent s

By Advocete M.K. Upadhyaya brief
holder to sShri 8.C, Tripathi(for respondents no.l1 to 3)
shri B.P. sSingh brief

holder to shri K,P, singggfor respondent no.4)

OQRDER ( oral)
By Hon'ble Mr,A.K, Bhatnagar, Member(J)

Shri N,K, Chaubey brief holder to sShri S.K.Dwivedi
One of the

ZCounsel for the applicant submits that on the last date

i.e. 30.11.2004 he has filed Vakalatnama of shri s.K.Dwivedi



on which date he was directed to file an atfidavit to
the effect that the applicant wants to withdraw the
case., Accordingly, he has filed today in the Court
an application supported by the affidavit duly sworn
on 08.12.2004 for withdrawing the present 0O.A.

shri A.B.L. Srivastava, the earlier counsel for the
applicant is also present. He is objecting withdrawl
applic ation on the ground that shri S.K. Dwivedi has
not taken °‘No objection’ from him, as provided under
the Rules. However, in the interest of justice, we
are ofethe view that if the applicant himself does
not want to pursue the matter and wants to withdraw
the case, there should be no hitch to withdraw the
O.A., with the permission of the Tribunal. Accoardingly,

the 0O.A. is dismissed as withdrawn,.
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